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Government of Jammu and Kashmir

Finance Department
Civil Secretariat, Jammu.
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Notification
Jammu, the 2" March, 2018

£ 018 in exercise of the powers conferred by Section S of the jammu
xhmir Levy of Tolls Act, Samvat, 1995, (Act No. VIIl of 1995), the
$nent of Jammu and Kashmir hereby exempt from payment of levy of
Bliible under the said Act, the logistics like tentage, light and sound
& etc. to be imported into the State by Hridayadeep Trust, Jeevan Nagar
& in connection with the Religious event to be held w.ef 31-03-2018

B samba subject to the condition that the trustee certifies the material

ed is exclusively _meg;;é%ﬁbwe said purposes and shall.be
ed back after conclusiono e PR e B e —

By order of the Government of Jammu and Kashmir.
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Sd/-
(Navin K. Choudhary), IAS
Principal Secretary to Government
Finance Department

'ﬁmﬂﬁﬂﬂlﬂ Dated: 02.03.2018

B oty Government, Department of Law, Justice & Parliamentary Affairs.
_.ﬁasecnmmissluner, JEK.

Brpay Excise Commissioner, Check Post, Lakhanpur.

3 513 Finance Minister for information

. Assistant o Hon'bie Minister of State

 Mileretary 1o Principal Secretary Finance. \
J!l""-"'""-Hm’?‘}illll-"::lll Trust Jeevan Nagar Jammu
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(Dr. Aadil Fareed)
Under Secretary to Government



